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ORDER
LA. No. 07/2016 in C.P. No. 65/241, 242/NCLT/MB/MAH [2016

Ld. Counsel for both sides present.

At the request i i i
o q of both the sides, list this matter for hearing on 10t January,

sd/-
B.S.V. PRAKASH KUMAR
Member (Judicial)

sd/-
V. NALLASENAPATHY
Member (Technical)

Dated: 09.12.2016
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